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AbB/ract of tke Proceeding8 of the OOUllcil of tke GOfJernor Gellet'al oj' I"dia, 
oBlembled for the purpose of making Lnrllll ana llegfllation8 under the 
prOfJi8iona of the .&ct of Parliamf!tlt 24 ~ 25 ric., cap. q,. 

The Council met at Government House, Simla, on Wednesday, the 9th July, 
1884.. 

PRESBNT: 

His Excellency the Viceroy and Governor Geneml of Inelia, X.G., G.K.s.r., 
G .H.I.E., presiding. 

His Honour the Lieutenant-Governor of the Panjl1b, X.0.8.I., 0.1 ••• 
\' His Excellency the Commander-in-Chief, G.O.B., C.I.B. 

Tho Hon'ble J. Gibbs, C.8.I., C.I.E. 
Lieutenant-General the Bon'ble T. F. Wilson, O.B., O~L 
The Hon'ble C. P. Iloort, C.I.E. 
The Hon'ble Sir B. C. Bayley, It.C.I.I., 0.1 ••• 
The IIon'ble T. O. Hope, C.8.I., C.I.B. 
The Hon'ble Sir A. Colvin, It.O.Jl.G., C.I ••• 
The Hon'ble J. W. Quinton. 
The Hon'ble D. G. Barkley. 

KHOJA SUCCESSION BILL, 18M. 

The Hon'ble MB.. ILDERT introduced the Bill to amend and define'the-law 
of Tel'tamcntnry nnd Intestnte Succession to Khojas, and moved: that it: be 
ref('rreu to tl Select Committee consisting of the Hon'ble Mean. Gibbs, .Quin-
ton, Barkley and tho Mover. 

The lIotion was put and agreed to. 

The Hon'ble MB.. ILBDT also moved that the Bill and Statement of Ob. 
jects and Beasons be publisbed in tbe BomIJtI1 O~n' I'  Oa.etie in Engliab. 
and in suoh other lAnguagee AI the Local Govel'DD1eJlt might think fit. 

Tho Motion waa put and agreed to. 

FANJ.!B OOURTS' BILL. 18M. 

The Ron'hle MIL B.&.UILEY moTCd that tho BiU to amend the law relating .0 Courts in the Paojoh be reforred to a Select Committoe couiatiDg of the 
• Bon'hle Messrs. Oibba and libert, tho Boo'bla Sir Steuart Ba,lcl, tbe 1100.'bl. 

llr. Quinton and tho )lover, with jlUltrucUoAI to report in two moatba. 

Tbe )lotion wu put and agreed to. 



168 AGRIOULTURISTS' LO..4.NS. 

[ Sir Steuart Bayley.] 

AGRICULTURISTS' LOANS BILL, 1884. 

The Hon'ble SIR STEUART BAYLEY presented the Report of the Select 
Oommittee on the Bill to nmend,and provide £9r the extension of the Northern 
India Ta"-'vi Act, 1879. 

The Council adjourned to Wednesday, the 28rd July, 1884. 

SIIlLA; 1 
fie 10lh JulV, 1884. S 

D. FITZPATRIOK, 
Secr8ta.ry to the GOfJerrwnent o/India, 

Legi.latifJe Department. 




